OFFICE OF THE DISTRICT & SESSIONS JDUGE (HEADQUARTERS): DELHI

NOTICE
Sub.:-Regarding Quotation_ for the Law Books, Bare Acts and General
Books.
Sir/ Madam,

You are requested to send the quotation for the latest editions of Law
Books, Bare Acts and General Books mentioned in the enclosed list. The
complete quotation in all respect be put only in Tender Box placed in District
Courts Library, Room No. 372, Third Floor, Tis Hazari Courts, Delhi - 110054
on or before 03-02-2016 (Wednesday) till 4:00 p.m., which will be opened in
the presence of the Publishers/Suppliers on the same day i.e. 03-02-2016
(Wednesday) at 4:00 p.m., failing which it will be presumed that you are not
interested in sending the quotation for the Law Books, Bare Acts and General

Books.

You should quote the rates of the latest edition of the Law Books, Bare
Acts and General Books for which you are required to submit the sample(s).
Without Sample(s) of the Law Books, Bare Acts and General Books,

quotation shall not be considered by the Centralized Library Committee.

Thanking you,

Yours faithfully,

»fge%&?/z

(NEELAMgi\ DEY)
Incharge Library on behalf of
Chairperson Centralized Library Committee

Enclosure:- As above.



LAW OF ARMS AND EXPLOSIVES ACT

J.P. BHATNAGAR

NANI PALKIWALA : A TRIBUTE

MAJ. GEN. NILENDRA

KUMAR
& |FEMA MONEY LAUDERING ACT AND COFEPOSA B.N. GURURAJ
7 |CHILD MARRIAGE IN INDIA JAYA SAGADE
8 |CHILD LABOUR V.K. DEWAN AND
VARSHA CHANDRA
g |JUSTICE FOR CHILDREN NINA P NAYAK
10 |CHILD SEXUAL ABUSE AND THE LAW MAHARUKH ADENWALLA
717 |CHILD RIGHTS IN INDIA : LAW, POLICY, AND ASHA BAJPAI
PRACATICE
12 |AMBEDKAR: THE MAKING OF THE INDIAN H.V. HANDE
CONSTITUTION
13 |MAKING OF INDIA'S CONSTITUTION H.R. KHANNA
14 |PREAMBLE R.C. LAHOTI
15 [WEIGHTS AND MEASURES P.L. MALIK
16 |LAW OF CONSUMER PROTECTION AVTAR SINGH
17 |CONTEMPT LAW CASEBOOK MAHINDER NARAIN
18 |RESTORATIVE JUSTICE GEERY JOHNSTONE
19 |URBAN CRIME PREVENTION, PAUL KNEPPER, ED.
SURVEILLANCE AND'RESTORATIVE JUSTICE
20 |CYBER LAW- THE INDIAN PERSPECTIVE PAVAN DUGGAL
51 INEW LAW OF DELHI CO-OPERATIVE SOCIETIES RAKESH TRIPATHI
22 |LAW OF ACQUISTION OF LAND IN INDIA B.L. BANSAL AND
R. AIYER
53 |PREVENTION OF FOOD ADULTERATION ACT AND ANIL SACHDEVA

RULES

24

DELHI EXCISE ACT

HUIBEDE
















